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(under reass- 
essment on 
directions of 
H ~ g h  Court) 

Necessary legal and penal action as p rov~ded  
under Section 7A,  8 8 ,  14,  148  of the EPF 8 M.P Act, 
1952 and also under Sec t~on  406/409 of the i .PC is 
already belng taken to recover the outstanding dues 
frorn the defaulting estabi~shments 

T.V. Transmittere 

'23 S H A l  B H E R U  LAL MEENA . Wl l l  the 
Mmlster of INFORMATION AND BROADCASTING be 
pleased to state 

! a )  the number o f  T V  Transmitters ready for 
commlsslonlng in the country. State-w~se;  

f b l  whether insplte of test ing of some of the 
abrJve t ransm~t te rs ,  telecast has not so far been 
starred from these transmlsslon centres, 

/ c j  11 so, the details of such centres, State-wlse 
and the reasons for dealy In thls regard, and 

Id )  the tlme by wh~cF' these t!ansm~t:ers are likely 
tc be made operat~onal '  

THE MINISTER O F  C l V i L  AVIATION A N D  
M'NISTER OF INFORMATION AND BRQADCASTING 
f S H R I  5 M IBRAYIM) f a )  tc i d )  Sixty SIX 166) 
transmlt!e!s of varylng power are presently ready for 
commlsstonlng In the country 5:ate-wlse 11st of these 
fra?smitters IS enclosea as stalemen! The delay In 
comrnissloning of these transmitter prcjjecls has 
ma~n ly  t e e n  due to non.ava~labl! l ty of slay1 sanctions 
for operatlor, and maln!enanc6 of tbese projects 
These p ro~ec ts  wculd bs commrssloned no sooner 
than the grant of staff sanc:~ons lor whrct~ every effort 
IS belng made 

STATEMENT 

State-wise list o t  the TV transmitters ready lor 
commissioning in  the country 

StateIUT Transmitters Locations Number 

1 2 3 4 

Andhra Pradesh HPT: Kurnml 4 
LPTs : Bellampally 

Pedanandipadu 
Kadiri 

Arunachal VLPTs : Kalaklang 3 
Pradesh Chayangtajo 

Yomcha 

Bihar LPTs Phoolperas 2 
Noamundy 

Gujarat LPTs : Amod 4 
Deesa 
Mangrol (Sural) 
Morbi 

Goa LPT : Panaji (DD2) 1 

Haryana LPT Rohtak 1 

Karnataka LPTs Harpanahall1 5 
Sagar 
Gokak 
Ars~kere 
Basava Kalyan 

Kerala LPT Thodupuza 2 
VLPT Devlholarn 

Madhya Pradesh LPTs Gadcrwara 4 
Sakt! 
Kelaras 
Narayanpur 

Maharashtra LPTs Sh~rpur 3 
Aher~ 
Navapur 

Man~pur VLPT Moreh 1 

Nagaland HPT Mokokchung 1 

Ralaslhan HPTs Jaisalmer 1 1  
Barmer (In1 ) 

LPTs Nohar 
Mt Abu 
Pralapgarh 
Karauh 
N1ma1 
Rajgarh 
Bar i  Sadr~ 
Shahpura 

VLPT N r r m  Kr Thana 

Or~ssa LPTs Sohrla 5 
Kab~suryanagar 

VLPTs T Rampur 
Badabarbll 
Nayagrrh - ..._..." ---_--.-.- -.-.-....-,,-,.--,..,----. .. . - . 
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Tamllnadu 

Tripura 

Uttar Pradesh 

West Bengal 

Andaman 6 
Nlcobar 
Islands (U.T ) 

Dadar 6 Nagar 
Have11 i U  T ) 

LPTs : Pat tuk~taol  5 
Attur 
Kr~shnagirl 
Shankarankovil 

VLPTs . Valparai 

VLPT : Dharmanagar 1 

LPTs : Ganj Dundwara 9 
Kasganj 
Mau Ranrpur 
Naugarh 
Auraiya 
New Tehrl 
Mahoba 
Athdama 
Nanpara 

LPTs , Farakka 2 
Murshidabad (DD2j 

LPT Port Bla~r (DDP) 1 

LPT S~lvassa 1 

T.V. Channel  for Educat ion P u r p o r e r  

'26 SHRlMATl SHEELA GAUTAM 
SHRl RAMESHWAR PATIDAR 

Will the  M l n ~ s t e r  o l  INFORMATION AND 
BROADCASTING b e  pleased to state 

( a )  the number o l  chlldren programmes telecast 
on Doordarshan durlng the last three years, year- 
wise. 

fb)  whether the Government are contemplatmg 
to launch a new T V channel exclusively for the 
purpose of educat~on In order to popularlse dlstance 
e d u c a t ~ o n ,  

fc) l f  so ,  the time by whlch the sald channel IS 

llkely to b e  started. 

(d)  whether the Governmen! propose to allot one 
c h a n n e l  l o  a non .Government  agency lor th is  
Purpose, and 

(9 )  11 so, details and the terms and condltlons 
thereof' 

THE M I N I S T E R  O F  CIVIL AVIATION AND 
MINISTER OF INFORMATlON AND ARJADCASTING 
(SHRI C M IBRAHIM)  ( a )  Intormatlon IS belng 
collected and w ~ l l  h e  laid on the Table of  the House 

(b)  A Workrng Group on "Rapid Expansion of 
Open ~ e a r n ~ n g t ~ ~ r t a n c e  Educa t ron  has  been  

const i tuted by the Min is t ry  of Human Resource  
Deve lopment  ( D e p t t .  of E d u c a t i o n )  u n d e r  the  
Chai rmanship of Educa t ion  Secre ta ry  T h e  f i rs t  
meeting of the Working Group was held on  29.1 1 95 
wherein it was decided to  constitute a sub-Group 
under the Chairmanship of Shri Bhaskar Chatterlee. 
Joint Secretary (Adult Education) to  look into the 
various aspects and formalise the requirements for 
Educational Channel. The sub-Group has since made 
some recommendations w h i c h  a r e  u n d e r  
examlnatlon 

(c) At thls stage, no specific time frame can be 
indicated for operationallsation of this Channel 

(d) No, Sir 

(e)  Does not a r m  

Fore ign Private Sector  Aeroplanes 

'28 SHRl  SATYA D E O  S l N G H  W i l l  t h e  
Minister of CIVIL AVIATION be pleased to state 

( a )  whether  the  N e p a l  G o v e r n m e n t  h a s  
requested the Government of lndla to permlt the 
prlvate sector aeroplanes into Indian arr territory. 

(b)  if so. the details thereof, and 

( c )  the reactlon of the Unlon Government In thls 
regard' 

THE MINISTER OF C l V l L  AVIATION A N D  
MINISTER OF INFORMATION AND BROADCASTING 
(SHRl C M IBRAHIM) . ( a )  and (b )  Yes S I ~  The 
Government of Nepal has proposed amendments In 
the Air Servlces Agreement to enable des~gnatron of 
addlllonal alrllnes l o  operate to lndla 

( c )  To dlscuss this and other matters o l  mutual 
interest,  br.lateral talks between Indla.Nepal are 
proDosed to be held sho:tly 

Labour  Product iv i ty  

'29 SHRl NlTlSH KUMAR 
SHRl JAGMOHAN 

Wll i  the M ~ n l s t e r  o f  LABOUR b e  p leasee !o 
state 

( a )  whe ther  labour  p r o d u c t ~ v ~ t y  espec ia l l y  
agrcultural productlvlty In the country has remalned 
low as compared to the productwlty level oh ta~ned  
by other countries, 

(b )  it s o  the datalls thereof. 

( c )  the steps taken hy the Government to Improve 
the labour producttv~ty In the country. and 

(d )  the schemes prepared by  the Governmup: 
to p r o v ~ d e  education and  m e d l c a l  tac l l l t l es  ! 3  

the labourers In the uriorganlsed sectcr and the 


